By Fax /Speed Post/Post

2016
IN THE HIGH COURT AT CALCUTTA
APPELLATE SIDE

No. 2668 - A ’ Dated, Calcutta, the 9t June, 2016

From : Subhasis Dasgupta,
Registrar (Judicial Service),
High Court, Appellate Side,
Calcutta.

To :

1) The District Judge of all Districts in West Bengal
including Andaman & Nicobar Islands,

2) The Chief Judge, City Civil Court, Calcutta,
3) The Chief Judge, City Sessions Court, Calcutta,
4) The Chief Judge, Presidency Small Causes Court, Calcutta,
5) The Secretary, Judicial Department, Govt. of West Bengal,
6) Director, West Bengal Judicial Academy.

Sub. : Filling up the vacancies in Academic & Administrative
positions in National Judicial Academy, Bhopal.

Sir,

With reference to the subject captioned above, I am directed to inform that
an ‘Employment Notice’ bearing No. NJA/Adm./Rect/2016/02(a) dated
06.05.2016 as received from the National Judicial Academy, Bhopal, inviting
application for filling up of various vacancies in Academic and Administrative
positions in National Judicial Academy, Bhopal on deputation basis, has been

uploaded in the website of the Hon’ble High Court at Calcutta

(www.calcuttahighcourt.nic.in) for information of the members of West Bengal
Judicial Service and all concerned fulfilling the eligibility criteria as mentioned in

the said circular.

As such, I am to request you to inform theJ eligible and willing officers/ staff
to visit the said website and download the content and forward the filled in
application form (in prescribed format) along with other requisites, if any sought
for, only of the judicial officers (other should send through proper channel) so as

to reach the Office of the undersigned on or before 13tk June, 2016 for onward

transmission of the same direct to the appropriate authority.

Yours faithfully,

o

Registrar (Judicial Service)




NATIONAL JUDICIAL ACADEMY

' ~"'Bhadbhada Road P, 0. SuraJ Nagar Bhopal 462 044 (M P )
- Website — www.nja.nic.in © -

' 'EPABX' ;_0755 2432500
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- NATIONAL JUDICIAL ACADEMY
P.O. Sui‘ajnagar, Bhadbhada Road,
Bhopal (M.P.) - 462 044.
‘® 0755 -2432500

Application Format

Paste Self
Attested Recent
Passport Size
Photograph

1) Post applied for (ih Capital Letters)

2) Néme (in Capital Letters)

3] Father’s Name /Husband’s Name/

4) Mother’s Name
D 5) Gender

6) Date of Birth (in figure)

(In words)

7) Mailing Address

8) ° Permanent Address

9) Phone No. with Area Code

10) Mobile Number co

11) Email ID . S

13) Religion

14) Nationality

15)  Category (General / OBC /SC / ST)

16}  Physically Challenged

17) Do youbelong co minority




18)

1y

a) Nature of employment applied for

* put tick mark in appropriate box

b) Substantive pay scale

(In case of Deputation).

19)

Educational Qualification :

fid

|Contract

Re-employment

Deputation*

Name of
Examination Passed

University /
Board

Year of
Passing

Duration .
of Course

Subjects / Area of
Specialization

Division/
% of Marks

20) Experience:

Name of the Organisation and
Type of Organisation (Govt. /
Semi Govt. / PSU /
Autonomous / Private

Designation

%

Period

From . To‘

Scale of Pay /
Gross Salary

Nature of Job

i e R

21)  Any Special Attribute / Information (if any) :

22)  Whether applied earlier, if so give details :




1131/

Declaration

['hereby declare that all the statements made in this application are true complete and correct to the best
of my knowledge and belief. I understand that in the event of any information being found false or in
correct at any stage, my candidature / appointment shall be liable to be cancelled / terminated
summarily without notice or any compensation in lieu thereof.

Ialso affirm that NOC from the present employer for applying for the post has been applied for / taken.

Place: ....covmnnn,
Date
s e S Ty W N 5;_7?,4f;;,f_,-\_,:_,?:\:j:;::b.___ﬁﬂv_;{—A_{\M/\.% . o _w,;v“'ﬁ},r:?{‘?:x B IS
T T RS (Signature of Applicant)
Counter Signature of Centrolling Officer
{In case of application for Deputation)
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